IN: THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH
HYDERABRD

0.A.ND.901/94

Between: - Date of Order: 27.4.95.

Apkam Seshaiah
...Applicaﬁt.

And

1. Tha General Managsr,
South Central Railvay,
Railnilayam,
Szcunderabad,

2. The Bhief Personnel Officer, .
South Central Railway,
Secunderabad.

3. The Divisional Railway Manager,

Bouth Central Railuay,
Vijayawada, '

...Respondents.

MroM.L ALL (&E%&f‘(&ERSQnRQx%X

Counsel for the Applicant

«r

Counsel for the Respondents Mr.C.V.Malla Reddy,SC for Rlyse.

CORAM:

Y

THE HON'BLE SHRI A,B.GORTHI MEMBER (A)
\ .

"
ot

contdaese.




0.A,N0,901/94 Date of Orders: 27.4.95

X &s per Hon'ble Shri A,B.Gorthi, Member (Admn,) X

Nonghfor”;ne“appliéant. On the previous l
three occasions also there was non§}§§ represent the
applicant . Accordingly the case was posted fo~r

dismissal today, As none appeared for the applicant

even today it is apparent that the applicant is not
jinterested in prosecuting this case, The O.A, is
therefore dismissed for defaulg;after‘hearing Mr.C.V.Malla-

keddy, learned standing counsel for the r¢§pondents.

" (A.B.GORTH
Member (Bdmn\))

Dateds 27th April, 1995
( Dictated in Open Court ) W 1,

DEPUTY REGISTRAR(J)

sd

1. The General Manager, South Central Railway,
Railnilayam, Secunderabad.
2. The Chief Personnel Officer, South Central Railway,

- Secunderabad.
3. The Divisignal Railuay Manager, South Central Railuay,

‘\lijayawada,
4, Cne copy to Mr.M.L.Ali, Advocatse, 3-6-780/7/4,

Road No.33,Himayatnagar, Hyderabad=29.
5. One copy to Mr.C.U.Malla Reddy,SC for Railways,CA T,Hyder
6. Che copy to Library,CAl,Hyderahad.
7. One spare copy. -
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CHECKED 8Y RPPROVZD BY |, .~

IN THE CENTRAL QDMINISTRhTIUE'TRIEUN“L
- HYDERABAD BENCH .

T

THE MR BT SIRT AV HE RIDASA N—MEB3ER ( 1)
AND

THE HON'BLE SHRT ALB.GORTHI: MEMBZR 7.
— .

DATED Q?’L(?(

ORDER/JUBG MENT :
- MALND/R.PLNG./CaP L ND, .

e
‘/l -

in

h

.D@,ND.:?DOA?Q L

b ted énd Interim dirsctions
issukd,

‘Dismissedy.

Dismissed s uithdrawn

D@smissed for default

Réjecte Ordered.

No ordar a3\ to costs,

YLKR -






